
GOVERNMENT OF INDIA 
SOCIAL JUSTICE AND EMPOWERMENT

LOK SABHA

UNSTARRED QUESTION NO:3530
ANSWERED ON:21.03.2001
SELF EMPLOYMENT SCHEME FOR SCS/STS 
RAMSHETH THAKUR

Will the Minister of SOCIAL JUSTICE AND EMPOWERMENT be pleased to state:

(a) whether the requisite information has since been collected; 

(b) if so, the details thereof; 

(c) if not, the reasons for delay in collecting the information; and 

(d) the time by which information is likely to be collected? 

Answer
THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND EMPOWERMENT (SMT. MANEKA GANDHI) 

(a) to (d) A statement indicating reply to Unstarred Question No.455 dated July 26, 2000 is enclosed. It took some time to collect
relevant information. Reply in respect of Scheduled Tribes is under collection and will be submitted separately. 
Statement referred to part (a) to (d) of Lok Sabha Unstarred Question No.3530 to be answered on 21.3.2001 by Shri Ramsheth
Thakur regarding `Self Employment Scheme for SCs/STs` Reply in respect of Lok Sabha Unstarred Question No.455 for July 26,
2000 is as under: 

(a) The following schemes are being implemented by Ministry of Social Justice and Empowerment for educational, economic and
social upliftment of Scheduled Castes and Other Backward Classes: 

i. Special Central Assistance to Special component Plan,
ii. Assistance to State Scheduled Castes Development Corporations (SCDCs),
iii. National Scheduled Castes and Scheduled Tribes Finance and Development 
 Corporation (NSFDC),
iv. National Safai Karamcharis Finance and Development Corporation (NSKFDC),
v. Post Matric Scholarship to SC and ST students 
vi. Pre-Matric Scholarship to the children of those engaged in unclean occupations,
vii. Special Educational Development Programme for SC Girls belonging to very low 
 literacy levels,
viii. National Overseas Scholarship to SC, ST etc. students,
ix. Coaching and Allied Scheme for SCs,
x. Book Bank for SCs,
xi. Construction of Hostels for SC Girls/Boys
xii. Upgradation of merit,
xiii. National Scheme of Liberation and Rehabilitation of Scavengers and their dependents,
xiv. Implementation of Protection of Civil Rights Act,1955 and the Scheduled Castes 
 and Scheduled Tribes (Prevention of Atrocities) Act, 1989
xv. Supporting Projects of All India or Inter-State nature for scheduled Castes 
 (Research & Training,
xvi. Grant-in-Aid to Voluntary Organisations working for the welfare of Scheduled Castes,
xvii. Pre-Matric Scholarships for OBC students,
xviii. Post Matric Scholarships for OBC students,
xix. Hostels for OBC Boys and Girls.
xx. National  Backward Classes Finance and Development Corporation (NBCFDC)
xxi. Grant-in-Aid to Voluntary Organisations working for the welfare of OBCs.

Details on these schemes have been indicated in the Annual Report of the Ministry for 1999-2000, which have been laid in the
Parliament and also given in the website of the Ministry. 

(b) The amount of financial assistance extended to the State/UT s including Maharashtra under the schemes of the Ministry of Social
Justice and Empowerment for the last 3 years is at Annexures. 

(c) & (d) The data regarding the physical coverage of the beneficiaries are maintained by the States/UTs and Scheduled Castes
Development Corporations. Though the schemes are operated using central funds, applicants are expected to approach the
respective State/UT Govts. under various schemes. Even in regard to National Scheduled Castes and Scheduled Tribes Finance and
Development Corporation (NSFDC) and National Safai Karamcharis Finance and Development Corporation (NSKFDC), funds are



given to beneficiaries through the Scheduled Castes Development Corporations, where they are in existence or directly through the
State Govternments/UT Administrations where they are not. 

Annexure I 

Special Central Assistance to Special Component Plan for Scheduled Castes. 

Released during IX Plan Period   (Rs. in lakhs)  (Rs. In lakhs) 

    1997-98  1998-99    1999-2000
Sl.No States/UT  Released Released   Released  
 
1 Andhra Pradesh   2680.13   3388.78     4134.94  
2 Assam   142.18   596.66     695.31  
3 Bihar   2808.20   3620.07     3471.49  
4 Chattisgarh              
4 Gujarat   1659.99   371.40     682.27  
5 Goa   3.83   2.72     5.49  
6 Haryana   546.41   741.77     840.36  
7 Himachal Pra  256.91   259.56     298.18  
8 Jammu & Kashmir  73.87   132.80     183.44  
10 Jarkhand              
9 Karnataka  1389.35   1820.07     2097.36  
10 Kerala   645.94   724.54     813.24  
11 Madhya Pradesh  1945.24   2237.08     3303.27  
12 Maharashtra  1922.45   1673.92     2067.30  
13 Manipur   6.58   10.62     12.54  
14 Orissa   1925.47   2281.57     1907.72  
15 Punjab   0   1119.74     1280.29  
16 Rajasthan  2279.81   2575.48     2792.68  
17 Sikkim   4.44   4.03     22.37  
18 Tamil Nadu  1756.90   3236.93     4036.92  
19 Tripura   106.28   108.72     159.14  
20 Uttar Pradesh  7646.66   7518.15     9728.65  
23 Uttaranchal              
21 West Bengal  2848.78   3378.39     4962.00  
22 Chandigarh  18.16   22.00     25.00  
23 Delhi   135.43   201.71     149.91  
24 Pondicherry  23.99   73.29     30.13  

 Total   30827.00 36100.00   43700.00  
 

Annexurre-II

Statement referred to Part 

(b) of Lok Sabha Unstarred Question No. 455 for 26-7-2000 
showing State-wise and year-wise release of funds  from 1997-98 to 1999-2000 unde the 
Scheme of assistance to Scheduled Castes Development Corporation (SCDC)

      (Rs. in lakhs)

Sl. No. Name of the State 1997-98 1998-99 1999-2000

1. Andhra Pradesh  396.50 1365.77 818.23
2. Assam   15.37 NIL NIL
3. Bihar   NIL NIL NIL
4. Chandigarh  NIL 24.60 169.99
5. D & D and D & N Haveli 63.96 NIL NIL
6. Delhi   223.95 NIL NIL
7. Goa   13.45 NIL NIL
8. Gujarat   NIL NIL NIL
9. Haryana   78.30 41.15 NIL
10. Himachal Pradesh 34.88 143.22 NIL
11. Jammu & Kashmir  34.73 NIL NIL
12. Karnataka  624.90 970.39 NIL
13. Kerala   49.14 153.02 124.93
14. Madhya Pradesh  25.47 4.77 NIL
15. Maharashtra  1050.33 NIL NIL
16. Orissa   NIL NIL NIL
17. Pondicherry   NIL NIL NIL
18. Punjab   240.19 175.17 NIL
19. Rajasthan  82.75 NIL NIL
20. Sikkim   24.02 NIL NIL
21. Tamil Nadu  321.48 318.50 140.00
22. Tripura NIL  NIL NIL
23. Uttar Pradesh  1220.58 1701.94 85.72
24. West Bengal  NIL 1101.47 661.13
 
 Total   4500.00 6000.00 2000.00

POST MATRIC SCHOLARSHIP  



Ann - III
   

CENTRAL ASSISTANCE RELEASED DURING LAST THREE YEARS 
          
        (Rs. In lakhs) 

S.NO. State    1997-98  1998-99  1999-00 

1 Andhra Pradesh   3197.288 2639.458 3724.6054 
2 Arunachal Pradesh    130 
3 Assam    285.98652 2334.249 
4 Bihar    797.152  1675.372 
5 Goa    NIL  0 
6 Gujarat    50.254  0 
7 Haryana    57.57  0 
8 Himachal Pradesh    19.832  18 
9 Jammu & Kashmir   14.9  44.85  12 
10 Karnataka     NIL  1335.18 
11 Kerala    NIL  739.865 
12 Madhya Pradesh   NIL  193.849 
13 Maharastra   967.78  471.24 0 
14 Manipur     507.8 721.78 
15 Meghalaya    749.058 608.526 
16 Mizoram     521.008 334.75 
17 Nagaland     1084.26 673.11 
18 Orissa    47.16 57.35 665.4 
19 Punjab     551.2841 0 
20 Rajasthan    84.7 450.53 526.59 
21 Sikkim     0.3729 0 
22 Tamil Nadu   396.78 958.86 516.86 
23 Tripura     113.48448 190.01 
24 Uttar Pradesh   705.392 621.65 1261.847 
25 West Bengal    NIL 411.0066 
26 Andaman & Nicobar    1.0613 0.5476 
27 Daman & Diu    1.15164 1.27 
28 Dadra & Nagar Haveli    1.83 0 
29 Delhi     NIL 0 
30 Guwahati Project   3              -   
31 Pondicherry     13.95706 15 
 Total    5417 10000 16089.82 
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 CENTRALLY SPONSORED SCHEME OF PRE MATRIC SCHOLARSHIP TO  
 THE CHILDREN OF THOSE ENGAGED IN UNCLEAN OCCUPATIONS. 
 Central Assistance Released (Rs. in lakhs) 
    
S.No. Name of the State/UT 1997-98  1998-99  1999-2000 
     
1 Andhra Pradesh  2.61442  30.38969 74.07773 
2 Bihar   Nil  2.75  33.25 
3 Goa   Nil  0.358  Nil 
4 Gujarat   83.77803 100.600  306.33325 
5 Haryana   Nil  62.83581 13.44 
6 Himachal Pradesh Nil  0.04  Nil 
7 Jammu & Kashmir  1.2145  0.69  Nil 
8 Karnataka  27.3395  9.47  Nil 
9 Kerala   Nil  0.7  7.0035 
10 Madhya Pradesh  9.73225  90.22125 86.04775 
11 Maharashtra  21.2515  90.9805  174.6635 
12 Orissa   Nil  Nil  7.72784 
13 Punjab   Nil  Nil  4.83093 
14 Rajasthan  Nil  Nil  Nil 
14 Sikkim   Nil  0.07375  0.60175 
15 Tamil nadu  27.926  34.4335  63.26125 
16 Tripura   1.6863  2.9082  2.0225 
17 Uttar Pradesh  24.4575  8.55  Nil 
18 Delhi   Nil  5  Nil 
19 Pondichery   Nil  Nil  15 

 Total   200.00000 440.00000 788.26 
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DETAIL OF CENTRAL ASSISTANCE RELEASED SINCE 1997-98 UNDER CENTRALLY
SPONSORED SCHEME OF CONSTRUCTION OF GIRLS HOSTEL FOR SCs   
       
S.NO. STATE/U.T.  1997-98 1998-99 1999-2000   
       
1 Andhra Pradesh  44.90 266.00 398.10   
2 Assam   9.00 NIL 3.50   



3 Bihar       NIL NIL NIL   
4 Chandigarh  NIL NIL NIL   
6 Haryana       NIL NIL NIL   
7 Himachal Prade  NIL 25.00 NIL   
8 Jammu & Kashmir  NIL NIL NIL   
9 Karnataka  24.36 194.51 35.44   
10 Kerala     NIL NIL NIL
12 Maharashtra  NIL NIL NIL   
13 Manipur       NIL NIL NIL   
14 Orissa       NIL NIL 24.973   
15 Pondicherry  NIL NIL NIL   
16 Punjab       NIL NIL NIL   
17 Rajasthan  NIL 84.15 NIL   
18 Tamil Nadu  339.00 114.00 NIL   
19 Tripura       NIL 10.00 10.00   
20 Uttar Pradesh  NIL NIL NIL   
21 West Bengal  NIL NIL NIL   
       
 TOTAL   600.00 693.66 750.00   
       
22 Amrawati University NIL NIL NIL   
23 Assam University NIL NIL 49.85   
24 Guru Nanak Dev. Univ. NIL NIL NIL   
25 Jawahar Lal Neh. Univ. NIL 70.00 NIL   
27 Pondicherry University NIL NIL 37.15   
       
 TOTAL   600.00 793.66 837.00   
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DETAIL OF CENTRAL ASSISTANCE RELEASED SINCE 1997-98 UNDER  
C.S.S. OF CONSTRUCTION OF HOSTEL FOR SC BOYS.  

    (Rs. In lakhs) 

S.NO. STATE/U.T.  1997-98 1998-99 1999-2000
    
1 Andhra Pradesh      NIL NIL 122.40
2 Assam   5.50 NIL 5.00
3 Bihar       NIL NIL NIL
4 Chandigarh      NIL NIL 20.00
5 Gujarat       NIL 66.091 NIL
6 Haryana   4.00 NIL NIL
7 Jammu & Kashmir  19.51 NIL NIL
8 Karnataka      NIL 36.18 483.82
9 Kerala       NIL 50.00 NIL
10 Madhya Pradesh  666.75 574.53 254.19
11 Maharashtra      NIL NIL NIL
12 Manipur       NIL NIL NIL
13 Orissa   30.00 NIL 7.84
14 Pondicherry      NIL NIL NIL
15 Punjab   30.00 20.00 NIL
16 Rajasthan  129.66 243.20 NIL
17 Tamil Nadu      NIL NIL 211.75
18 Tripura   20.00 10.00 10.00
19 Uttar Pradesh      NIL NIL NIL
20 West Bengal      NIL NIL NIL
    
 TOTAL   905.42 1000.00 1115.00
    
21 Amravati University NIL NIL 42.85
22 Jawahar Lal Neh. Univ. NIL 70.00 NIL
23 Kurukshetra University NIL 30.00 NIL
24 Pondicherry University NIL NIL 37.15
    
 TOTAL   905.42 1100.00 1195.00
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 DETAIL OF CENTRAL ASSISTANCE RELEASED SINCE 1997-98 UNDER 
 CENTRALLY SPONSORED SCHEME OF BOOK BANK FOR SCs

    (Rs. In lakhs)  

S.NO. STATE/U.T.  1997-98 1998-99 1999-2000  
       
1 A & N Island  NIL NIL Nil   
2 Andhra Pradesh  NIL NIL 26.232   
3 Assam   NIL NIL 0.575   
4 Bihar   NIL 9.10 Nil   
5 Chandigarh  NIL NIL 0.34   
6 Dadra & Nagar Haveli NIL 0.73 Nil   
7 Daman & Diu  0.07 NIL Nil   



8 Delhi   7.80 8.18 5.72   
9 Goa   NIL 0.15 0.60   
10 Gujarat   NIL NIL 1.344   
11 Haryana   5.505 1.055 9.74   
12 Himachal Pradesh 0.63 NIL 2.46   
13 Jammu & Kashmir  6.00 6.00 Nil   
14 Karnataka  52.44 NIL 57.50   
15 Kerala   11.96 NIL 11.10   
16 Madhya Pradesh  31.39 NIL Nil   
17 Maharashtra  NIL NIL 82.34   
18 Manipur   1.00 NIL 3.00   
19 Mizoram   NIL NIL NIL   
20 Orissa   5.00 NIL 8.00   
21 Pondicherry  NIL NIL 2.26   
22 Punjab   10.995 NIL Nil   
23 Rajasthan  15.00 42.14 Nil   
24 Tamil Nadu  NIL 24.27 28.81   
25 Tripura   1.91 3.2945 3.30   
26 Uttar Pradesh  NIL 25.48 Nil   
27 West Bengal  NIL NIL Nil   
       
 TOTAL   149.70 120.4015 243.321   
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DETAIL OF CENTRAL ASSISTANCE RELEASED SINCE 1997-98 UNDER CENTRAL
SECTOR SCHEME OF UPGRADATION OF MERIT FOR SCs. 
      
    (Rs. in Lakhs) 
      
S.NO. NAME OF STATE  1997-98 1998-99 1999-2000 
      
1 Andhra Pradesh  2.28 NIL 5.47  
2 Arunachal Pradesh 1.02 NIL 1.56  
3 Assam   3.57 NIL 3.45  
4 Chatisgarh  NIL NIL NIL  
5 Goa   NIL NIL 0.75  
6 Gujarat   2.83 NIL NIL  
7 Haryana   2.31 7.73 8.76  
8 Himachal Pradesh 0.18 0.54 0.25  
9 Jammu & Kashmir  NIL NIL NIL  
10 Jharkhand  NIL NIL NIL  
11 Karnataka  NIL NIL NIL  
12 Kerala   NIL 1.50 NIL  
13 Madhya Pradesh  21.45 55.74 39.15  
14 Mizoram   NIL NIL NIL  
15 Orissa   NIL NIL NIL  
16 Pondicherry  NIL NIL NIL  
17 Punjab   NIL NIL 0.45  
18 Rajasthan  8.32 16.99 15.51  
19 Sikkim   NIL NIL NIL  
20 Tamil Nadu  NIL NIL NIL  
21 Tripura   1.05 2.10 3.00  
22 Uttar Pradesh  33.00 12.108 71.65  
23 Uttranchal  NIL NIL NIL  
24 West Bengal  NIL 3.29 NIL  
      
  TOTAL  76.00 100.00 150.00  
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DETAIL OF CENTRAL ASSISTANCE RELEASED TO STATES SINCE 1997-98 UNDER
COACHING & ALLIED SCHEME FOR SCs
   
     (Rs. In lakhs)
   
S.NO. NAME OF STATE  1997-98 1998-99 1999-2000  
       
1 Andhra Pradesh  28.70 34.56 11.44   
2 Assam          NIL NIL NIL   
3 Bihar          NIL NIL NIL   
4 Gujrat   0.31 NIL NIL   
5 Goa          NIL NIL NIL   
6 Himachal Pradesh NIL NIL NIL   
7 Haryana   0.35 3.12 1.54   
8 Jammu & Kashmir         NIL NIL 0.25   
9 Karnataka  11.17 13.75 1.19   
10 Kerala          NIL 5.21 10.15   
11 Maharashtra         NIL NIL NIL   
12 Manipur          NIL NIL NIL   
13 Madhya Pradesh  43.12 82.94 66.09   
14 Meghalaya         NIL NIL 1.79   



15 Nagaland         NIL NIL NIL   
16 Orissa          NIL NIL 4.99   
17 Punjab   2.45 3.39 1.89   
18 Rajasthan  17.76 43.18 NIL   
19 Tamil Nadu  1.98 NIL NIL   
20 Tripura   7.16 NIL 0.67   
21 Uttar Pradesh         NIL NIL NIL   
22 West Bengal         NIL NIL NIL   
23 Delhi   3.57 2.83 6.79   
24 Andaman & Nico. Islands NIL 0.98 NIL   
       
       
 TOTAL   116.57 189.96 106.79   
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DETAIL OF CENTRAL ASSISTANCE RELEASED TO UNIVERSITIES UNDER  
COACHING & ALLIED SCHEME FOR SCs SINCE 1997-98 (Rs. in Lakhs)  
       
       
       
S.No. Name of State Name of University  1997-98 1998-99 1999-2000 
       
       
       
       
1 Andhra Pradesh J.N. Technical Univ.  NIL NIL 1.55  
2 Andhra Pradesh Nagarjuna University  NIL 14.54 2.70  
3 Andhra Pradesh Osmania University  NIL NIL 6.38  
4 Andhra Pradesh Sh. Venkateshwara Univ.  NIL NIL 4.07  
5 Arunachal Prad Arunachal University  NIL NIL NIL  
6 Gujarat  Gujarat University  NIL NIL NIL  
7 Haryana  Kurukshetra University  NIL 3.23 3.23  
8 Karnataka Karnataka University  NIL NIL NIL  
9 Karnataka Mysore University  1.15 NIL NIL  
10 Madhya Pradesh Awadh Pratap Singh Uni.  3.19 13.63 NIL  
11 Madhya Pradesh Devi Ahilya Vishwavid.  3.14 NIL NIL  
12 Madhya Pradesh Vikram University  4.68 4.03 7.90  
13 Maharashtra B.R. Ambedkar University 3.40 NIL NIL  
14 Maharashtra Nagpur University  NIL 9.54 NIL  
15 Maharashtra Pune University   NIL NIL 3.56  
16 Panjab  Guru Nanak Dev University 9.20 1.81 5.42  
17 Punjab  Punjabi University  10.88 12.32 NIL  
18 Sikkim  Sikkim Govt. College  NIL NIL 2.06  
19 Uttar Pradesh Allahabad University  11.22 4.34 7.75  
20 Uttar Pradesh B.R. Amb. Univ., Agra.  0.74 2.05 3.15  
21 Uttar Pradesh H.N. Bahuguna University 3.18 5.43 5.49  
22 Uttar Pradesh Lucknow University  3.53 4.78 4.89  
23 Uttar Pradesh Moti Lal Nehru Eng. Coll. 2.27 1.87 4.59  
       
       
       
   TOTAL    56.58 77.57 62.74  
       
       
1 Andhra Pradesh Rao`s Study Circle, Hyd. NIL NIL 1.69  
2 Delhi  Delhi Edu. Centre  NIL 3.39 17.52  
3 Delhi  Employment Today  NIL NIL NIL  
4 Delhi  Rau`s IAS Study Circle  1.42 NIL NIL  
5 Delhi  S.N. Das Gupta College  NIL NIL 8.25  
6 Delhi  S.S.C    NIL NIL NIL  
7 Delhi  Sachdeva New P.T. Col.  NIL NIL NIL  
8 Jammu & Kashmir Instt. of MPA, Srinagar  NIL NIL 2.39  
9 Madhya Pradesh Ashok Coach. Centre  NIL NIL 1.66  
10 Madhya Pradesh Ashok Mahila Man, Bhind. NIL 4.81 11.22  
11 Madhya Pradesh B.R. Amb Instt., MHOW  NIL NIL 1.87  
12 Madhya Pradesh Jagnath Shiksha Pra. Sam NIL NIL 0.93  
13 Madhya Pradesh Krishna Coach. Cen, Bhop. NIL 8.44 NIL  
14 Madhya Pradesh Lal Bahadur Shik. Sansth. NIL NIL 0.48  
15 Madhya Pradesh Richa Samaj Seva  NIL NIL 0.93  
16 Madhya Pradesh Shri Lav Shiksa Pra Samiti NIL NIL 0.93  
17 Maharashtra Chaitanya Bahu. Samiti  NIL NIL 1.02  
18 Maharashtra National Instt. of Com. Ex. NIL NIL 6.90  
19 Maharashtra T.I.S.S.   NIL NIL NIL  
20 Orissa  L.C. Instt., Bhubaneshwar. NIL 0.88 3.43  
21 Orissa  Orissa Study Circle  NIL NIL 1.25  
  
   TOTAL    58.00 95.09 123.21  

Ann - 11
     
State wise Central Assistance released under the National Scheme of 



Liberation and Rehabilitation of Scavengers and their dependents  
during 1997-98 to 1999-2000 

     (Rs. in Crores)
     
Sl.No. Name of the State/UT  1997-98 1998-99 1999-2000 

1 Andhra Pradesh   3.69 Nil 10.41 
2 Assam    Nil Nil Nil 
3 Bihar    4.64 Nil Nil 
4 Gujarat    8.90 Nil 11.61 
5 Himachal Pradesh  Nil Nil Nil 
6 Haryana    Nil Nil Nil 
7 Jammu & Kashmir   Nil Nil Nil 
8 Karnataka   Nil Nil Nil 
9 Kerala    Nil Nil Nil 
10 Madhya Pradesh   24.51 Nil 8.83 
11 Maharashtra   Nil Nil Nil 
12 Orissa    1.07 5.90 Nil 
13 Punjab    Nil Nil Nil 
14 Rajasthan   2.73 Nil 16.62 
15 Tamil Nadu   Nil Nil 22.53 
16 Uttar Pradesh   44.46 Nil Nil 
17 West Bengal   Nil Nil Nil 
18 Delhi    Nil Nil Nil 
19 Meghalaya   Nil Nil Nil 
20 Nagaland   Nil Nil Nil 
21 Pondicherry   Nil Nil Nil 
22 Sikkim    Nil Nil Nil 
          
  Total    90.00 5.90 70.00 
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STATEMENT SHOWING THE STATE / UT - WISE AND YEAR WISE DETAILS OF CENTRAL ASSISTANCE 
RELEASED UNDER THE CENTRALLY SPONSORED SCHEME FOR IMPLEMENTION OF THE PROTECTION OF 
CIVIL RIGHTS ACT, 1955 AND SCHEDULED CASTES AND THE  SCHEDULED TRIBES 
(PREVENTION OFATROCITIES ) ACT, 1989 DURING 1997-98, 1998 - 99,1999-2000 AND 2000-2001.

        
     (Rs. in lakhs)

S.No. States/UTs  1997-98 1998-99 1999-2000
1. Andhra Pradesh  18.00 294.68 361.33
2. Assam   - - -
3. Bihar   9.50 50.00 -
4. Goa   0.70 0.575 -
5. Gujarat   156.24 50.00 270.93
6. Haryana   - 21.70 7.83
7. Himachal Pradesh 1.00 1.81 -
8. Karnataka  15.50 136.68 170.70
9. Kerala   2.50 2.00 10.00
10. Madhya Pradesh  500.85 682.06 732.96
11. Maharashtra  23.00 50.00 100.00
12. Orissa   - 3.60 4.00
13. Punjab   10.70 20.64 25.00
14. Rajasthan  16.00 50.00 50.00
15. Sikkim   - 0.25 1.00
16. Tamil Nadu  14.550 100.00 50.00
17. Uttar Pradesh  844.51 50.00 636.24
18. West Bengal  - - -
19. Andaman & N Islands - 0.929 -
20. Delhi   - 1.40 -
21. Dadra & Nagar Haveli 15.88 15.90 30.99
22. Pondicherry  18.28 18.60 34.16
23. Daman & Diu  - - 9.01

 Total   1647.00 1550.00 2494.16

Annexure - XIII(a)

1999-2000

        (Rs. in lakhs)

Sl. No. Name of States/UTs Total Cost  NSFDC`s  Amount



    of Projects Share  Disbursed

1. Andhra Pradesh   1850.03  1223.06  1467.89

2. Arunachal Pradesh 47.68  35.37  32.14

3. Assam   817.47  706.33  474.10

4. Bihar   258.50  204.05  Nil

5. Chandigarh  110.00  93.20  70.52
6. D & N Haveli & D & Diu 42.85  34.21  Nil

7 Delhi   144.35  100.85  105.50

8. Goa   20.80  17.70  21.48

9. Gujarat   2159.37  1522.39  795.33
10. Haryrana  247.00  184.70  49.62
11. Himachal Pradesh 355.30  302.65  289.55
12. Jammu & Kashmir  46.00  41.00  118.74
13. Karnataka  678.88  526.18  1364.06
14. Kerala   415.64  342.12  340.09
15. Lakshdweep  35.32  28.99  17.30
16. Madhya Pradesh  1395.43  1074.53  1294.53
17. Maharastra  291.58  216.24  152.45
18. Manipur   130.35  117.00  95.30
19. Mizoram   185.50  166.23  93.72
20. Nagaland  177.04  157.73  73.09
21. Orissa   1814.58  1614.59  754.08
22. Pondicherry  108.43  85.14  34.37
23. Punjab   50.00  42.70  148.06
24. Rajasthan  853.10  683.35  436.22
25. Sikkim   127.95  106.00  96.05
26. Tamil Nadu  1168.32  791.77  847.64
27. Tripura   362.40  324.85  248.30
28. West Bengal  828.00  656.74  586.03

 Total   14721.87 11399.75 10006.14

Annexure - XIII(b)

1998-99

      (Rs. in lakhs)

Sl. No. Name of States/UTs Total Cost  NSFDC`s  Amount
    of Projects Share  Disbursed
 

1. Andhra Pradesh   2992.46  1990.90  1782.86

2. Arunachal Pradesh 18.78  14.31  8.90

3. Assam   615.68  513.23  626.40

4. Bihar   1622.33  1240.69  1528.35



5. Chandigarh  136.69  112.19  55.35
6. D & N Haveli & D & Diu 64.29  53.63  83.94

7 Delhi   122.60  82.60  72.90

8. Goa   21.50  17.95  21.62

9. Gujarat   1399.05  952.25  1239.50
10. Haryrana  458.60  337.25  280.50
11. Himachal Pradesh 310.86  255.91  244.35
12. Jammu & Kashmir  203.00  167.60  33.40
13. Karnataka  1207.25  904.06  397.63
14. Kerala   331.10  267.84  409.92
15. Lakshdweep  12.38  8.76  26.85
16. Madhya Pradesh  2055.39  1603.79  1930.34
17. Maharastra  133.56  99.77  29.85
18. Manipur   122.54  103.75  167.06
19. Mizoram   123.15  105.86  214.96
20. Nagaland  183.39  161.75  185.44
21. Orissa   1088.56  908.07  954.69
22. Pondicherry  119.01  97.50  80.92
23. Punjab   206.50  156.00  97.11
24. Rajasthan  571.75  454.50  389.48
25. Sikkim   226.70  189.24  180.76
26. Tamil Nadu  590.24  422.15  484.37
27. Tripura   583.91  495.11  470.21
28. Uttar Pradesh  Nil  Nil  510.50
29. West Bengal  1198.76  808.77  153.82
 
 Total   16720.03 12525.48 12662.06

Annexure - XIII(c)

1999-2000

        (Rs. in lakhs)

Sl. No. Name of States/UTs Total Cost  NSFDC`s  Amount
    of Projects Share  Disbursed

1. Andhra Pradesh   1850.03  1223.06  1467.89

2. Arunachal Pradesh 47.68  35.37  32.14

3. Assam   817.47  706.33  474.10

4. Bihar   258.50  204.05  Nil

5. Chandigarh  110.00  93.20  70.52
6. D & N Haveli & D & Diu 42.85  34.21  Nil

7 Delhi   144.35  100.85  105.50

8. Goa   20.80  17.70  21.48

9. Gujarat   2159.37  1522.39  795.33
10. Haryrana  247.00  184.70  49.62
11. Himachal Prad  355.30  302.65  289.55
12. Jammu & Kashmir  46.00  41.00  118.74
13. Karnataka  678.88  526.18  1364.06



14. Kerala   415.64  342.12  340.09
15. Lakshdweep  35.32  28.99  17.30
16. Madhya Pradesh  1395.43  1074.53  1294.53
17. Maharastra  291.58  216.24  152.45
18. Manipur   130.35  117.00  95.30
19. Mizoram   185.50  166.23  93.72
20. Nagaland  177.04  157.73  73.09
21. Orissa   1814.58  1614.59  754.08
22. Pondicherry  108.43  85.14  34.37
23. Punjab   50.00  42.70  148.06
24. Rajasthan  853.10  683.35  436.22
25. Sikkim   127.95  106.00  96.05
26. Tamil Nadu  1168.32  791.77  847.64
27. Tripura   362.40  324.85  248.30
28. West Bengal  828.00  656.74  586.03
  
 Total   14721.87 11399.75 10006.14

Annexure - XIV(a)

Statement showing state wise details on the loan disbursed, beneficiaries assisted etc. 
under the National Safai Karamcharis Finance & Development Corporation (NSKFDC) during the 
year 1997-98, 1998-99 and 1999-2000.

1997-98

        (Rs. in lakhs)

Sl. No. Name of States/UTs Total Cost  NSKFDC`s  Amount
    of Projects Share  Disbursed

1. Andhra Pradesh   188.35  124.78  124.78

2. Maharastra  255.27  191.32  191.32

3. Himachal Pradesh 82.10  69.81  68.11
 
 Total   525.72  385.91  384.21

1999-2000

        (Rs. in lakhs)

Sl. No. Name of States/UTs Total Cost  NSKFDC`s  Amount
    of Projects Share  Disbursed

1. Rajasthan  146.00  124.10  99.28

2. Andhra Pradesh  451.00  299.38  299.38 

3. Chandigarh  16.50  14.03  Nil

4. Gujarat   386.41  328.96  274.64

5. Bihar   561.00  452.30  67.12



6. Madhya Pradesh  269.50  228.60  228.60

7 West Bengal  116.10  98.69  98.69

8. Manipur   63.00  53.55  23.53

9. Haryana   17.40  13.05  Nil
10. Assam   589.77  530.25  Nil

 Total   2616.68  2142.90  1091.23

Annexure- XIV (b)

1999-2000

        (Rs. in lakhs)

Sl. No. Name of States/UTs Total Cost  NSKFDC`s  Amount
    of Projects Share  Disbursed

1. Tamil Nadu  966.66  516.82  516.82

2. Mizoram   54.26  48.46  48.46

3. Kerala   106.50  84.86  84.86

4. Chandigarh  195.10  173.09  56.475

5. Pondicherry  105.75  89.90  89.90
6. Andhra Pradesh  393.00  248.30  248.30

7 Karnataka  232.50  157,125  157.125

8. Gujarat   556.49  462.995  517.315+

9. Maharashtra  9.99  8.99  Nil
10. Madhya Pradesh  114.58  82.25  82.25
11. Himachal Pra  74.00  61.40  50.00
12. Rajasthan  201.00  170.85  Nil
13. Manipur   Nil  Nil  23.538
14. Assam   36.52  32.87  99.15++
15. Delhi   46.20  41.58  41.58
 
 Total   3092.55 2179.49 2015.77

+ Rs. 517.315 lakhs includes Rs. 54.32 lakhs against the sanctioned projects 
 for the year 1998-99.

++ Rs. 99.15 lakhs has been released against the sanction project for the year 1998-99. 
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STATEMENT REFERRED TO PART (b) OF LOK SABHA UNSTARRED QUESTION NO.455 FOR 26/07/2000 
SHOWING FUNDS RELEASED DURING 1997-98, 1998-99, 1999-2000 

I   Pre-matric Scholarship  for OBCs : (Rs. in Lakhs)

S.N. State/UT 1997-98Funds Released 1998-99Funds Released 99-2000Funds  Released

1. Bihar  Nil   84.60   Nil

2. A.P.  Nil   Nil   325.00

3. M.P.  Nil   64.00   Nil

4. Tripura  Nil   1.40   100.00

 
II. Post-Matric Scholarships to the OBC students for studies in India  (Rs. in Lakhs)

Sl.No. State/UT 1997-98Funds Released 1998-99Funds  Released 99-2000Funds Released    

1. Bihar  Nil   196.50         Nil               

2. A.P.  Nil   116.00         324.26        

3. M.P.  Nil   149.00         Nil               

4. Tripura  Nil   3.00             55.00          

5. Karnataka Nil   Nil                118.00      

III. Hostels for OBC Boys & Girls: (Rs. in Lakhs)

Sl.No. State/UT 97-98Funds Released 98-99Funds Released 99-2000Funds Released    

1. Bihar  Nil   120.53       Nil             

2. A.P.  Nil   Nil             144.26       

3. M.P.  Nil   10.00         Nil             

4. Rajasthan Nil   Nil            57.48         

5. Karnataka Nil   Nil            78.26        
6. Sikkim  Nil   Nil            20.00        
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